SLP(C) No. 9192 OF 2002

| TEM No. 18 Court No. 10 SECTI ON | VA

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.9192/2002
(From the judgenent and order dated 18/04/2002 in AP 6/02
of The ADDI TI ONAL COWM SSI ONER, BHOPAL GAS VI CTI)
MS. |I.T.1. LTD Petitioner (s)
VERSUS
M S. SI EMENS PUBLI C COMWUNI . NETWORK LTD Respondent (s)
(Wth prayer for interimrelief)
Wth office report
Date : 08/05/2002 This Petition was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE N. SANTCSH HECGDE
HON BLE MR, JUSTI CE D.M DHARMADHI KARI

K. Parasaran, Sr. Adv.
G Umapat hy, Adv.

D. Joshi, Adv.

Rakesh K. Shar ma, Adv.

For Petitioner (s)

P. Chi danbaram Sr. Adv.
Rajiv Dutta, Sr. Adv.
Raj at Navet, Adv.
Pradeep K. Bakshi, Adv.

For Respondent (s)
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UPON hearing counsel the Court nade the foll ow ng

ORDER
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SP2
Heard | earned counsel for the parties for about
45 m nutes. Hearing concl uded.
Judgnent reserved.
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(Pawan Kumar) (Suraj Prakash)
Court Master Court Master



